
RA"IASTHAN HIGH COUR JODHPI]R

CORRIGENDUM

No: Estt/tlC/202Il 23 r Date: lElot )c-ac'.t

In partial modification of the Scheme For Engaging Legal

Researcher in Rajasthan High Court (Amendment,2021) No. I/A(iii[a)

(l [5)/2018(Sep-I/987 dated 29.04.?021, the word "carrier" appeared

in the Clause-6(i) ofthe above Scheme be read as "ca
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No:UA(iii)(a)(1)5i2018(Sep-I)/ lz +4 Date: rSlae lr-,-t
Copy to-

l. The Registrar-cum-Principal Secretary to Hon'ble lhe ChiefJustice.
2. All the Private Secretaries to Hon'ble Mr./Dr./lvlrs.llvtisVKumari

Justice, Rajasthan High Court, Jodhpur and Jaipur Bench, J

!1.1
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Copy also forwarded to the following for information and
necessary actioni

l. The Registrar (Admn./ Examination ,4 rits/ Vigitance/
RuleVJudicial /CPC/ OSD), Rajasthan High Cour! Jodhpur /
Jaipur Bench, Jaipur.

2. Concemed Joint Registrars / Dy. Registrars, Rajasthan High
Jodhpur / Jaipur Bench, Jaipur.

3. Senior Librarian, Rajasthan High Cour! Jodhpur / Jaipur Bench,
Jaipur.

4. DIO, Computer Cetl, Rajastlna High Cout, Jodhpur / Jaipur
Bench, Jaipur for uploading on the ofiicial website of Rajasthan
High Court.

5. Confidential Branch, Rajasthan High Court, Jodhpur.
6. Concemed A.O.J/A.A.O., Rajasthan High Court, Jodhpur / Jaipur

Bench, Jaipur
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